
RATASTHAN HIGH COI.IRT, JODHPUR

ORDER

No.Estt.(RJS)/45l 2021

I
The services of Shri Sundar Lal Kh3rol, an Officer in the Senior Civil ludge

Cadre, have been tepatrlated from the post of Dy Registrar, Rajasthan State

Consumer Oisputes Redressal Commission, laiplr vide State Gove'nment order

No. F.89(r8)sflftlsd./2021 dated 31.03.2021, consequent thereupon, he is

hereby transferred/posted on the post of Sr' c'-Cum-ACJM. Eadisad'i

(Chittorgarh) and he is di.ected to join his new assignment at the earliest'

II
l.ls. Neha Sh3rma. an officer in the Senior Civil Judge Cadre, under

t.ansfer from the post of as Sr' Cl-cum-Acjlv1, Salumber(udaipur), who has been

appo:nted/posted as Dy. Registrar, Raiasthan State Consumer Disputes

Red.essal commisslon, ,aipur v;de State Government order

No. F,89( l8)sqdi /sri./2021 dated 31 03.2021 on he. glun-rcglgl8 vice shr'

Suodar Lal Kharol, is hereby relieved to join her new assignment'

BY OR'ER

ffi!,-
REGISTRAR GEHERAL

No,Estt,B2(v)u2i2al r,4g Date I o1'o4'2o21
Copy forwa;ded to the following for information a.d .ecessary action:_

l. Tht d;gistrar-Cum-Principal Secretary to Hon'ble the Chief Justice, Rajasthao Hlgh Cotlt'
lodhpurl Bench, laipur.

2. The aecretary to the Law Minaster, Governme.t of Raiaslhan, Jaipur'
3. P.5. to Alt HoB'ble ludges at lodhpur-
q. fne prlncipat Secret;rY to fte Govemment, Law Degartment-Cum_Leqal Remembrance'

Raj.sthan, laipur.
s. itriii..."ii.vio rit" Government of Ra.), Departmel't or Gene.al Administration (Cr'2), laipur'

i. ft'"i"Eit.i, state consumer Di;putes Redressal commlssion, Hand'oom Haveli'

Ashok Marg, C-scheme, laiPur.
7.The Princ-ipal Secretary 

'& 
Commissioner to the Government of Rajasthan,

Department of Food, Civil Supplies and Consumer Affairs, Jaipur'
8. The Secretary, LokayLlta, SaLh valaya, la p'rr.
9. The Accountant General. Raiasthan, Jaapur.

10.lhe Reqistra. Generai/Registrar(vig )/{Ad.nn )/(Rule5)/(Class )/(Exam )/OSD(r&I)/{}udicial)
Rajasthar High Court, lodhPur and Registrar hq. At Delhi

f1.ft; Registra; (Admn.), Ralasthan High court Bench, Jaiprr with the request to distribute the
copies,tthis order to all the Hon'ble Judges sitting at l.apur through P.5., Member secretary.
Rajasthan State Legal Servlces Authority and all the ltrdacial Officers gosted in the Registry at
Jaipur 3ench, laipur.

12.Alllt. Registra.s/ Deputy Regastra.s, Rajasthan High cou.t, lodhpur/ gench, Jaipur.
13.Concerned Dastri.t & Sessions ludges with the request to serve/circulate the copy ofthis order

to the co.cerned Coudotficer/post/Treasury Off cer as per direction issoed vide tiis office
letter No 17022 dated 08.10.2015.

14.The Director, Rajaslha. State ludi.ial A.ademy, lodhpur.
15.A.0.1., Classiticatior Section (\tebsite), Raiasthan High Court, lodhpur/Bench, laipur'

Conf ./Accounts/General/
Sub.Court/Statistics/compute. Cell

RIS Leave/]r.Actt./Building Cell

Ki,-
REGISTRAR GENERAL

Date:01'04.2021

NeE!
llr. ,{eh. Shitrn.. who has been Lansfered on
ier own reqtest, shail not be enttlled to .laim
transf€r allowa.ce and Joani.g tne


